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rn ttiT Sf ~ fe'fl1tT ?fT ~) i:~ 
SI1JT~ Cfi'T ~ ~'tctf\ QflflllfT ifif 
\iff.q rnT; if"h: 

(rr) ~ ~t, crT ~~ 'Ji(a- it ~T 

~ ~Tlfq~1 CfiT ~~r ef2fT ~ ? 

. THE MINISTER 0 ST T IN THE 
M: 1ST Y OF ENERGY (SHRI 
CORA SHEKHAR SINGH): (a) 
Ye Sir. A eminar on 'Project 'Man-
a ment in Power Sector' ~ sponsored by 
the ational Council of Power Utilities 
wa held on 8th & 9th November, 1982, 
at ew D lhi. 

( b ) and ( c ) . J n his Addre s in this 
, min-at the Minister of State for ~nergy 

had il1ter·alia ugge ted that the ational 
uncil of Power Utilities should co '-

der constituting task forces of eminent 
power engineers and management eX-

rt with re ponsibility for identifying 
the technical and managerial shortcom-
ings in the power sector and advising the 

ate lectricity Boards and Power Utili-
tie on way and means for overcom .. 
in, th.e e. 

Action on above uggestion is re-
quired to be tak ill by the National 
Council of Power Uttilities. 

DR. SUBRAMAN1AM SWAMY: , 
, would like to know one thing from the 

hon. Minister. The very rious power 
situation in the Country i · the making of 
this Government (Interruptions). It is 
mostly because of thi nt. 

For e ample, the co t overuns are 
running from' 0 pe cent to 6 0 r cent; 
the time overrun ar running from, 8G 
months to 96 months. In this Conference, 
the se ior Minister, Iii P. Shiv hankar 
h gone on record to say that the di-
tional power capacity being created will 

only marginal. 

view of this admitted I 
~ uld like to know from him a to at 
are the main recommendation of this 

on n '1 Thi a ·Government 
or d · body. ay~, i i an 11 .. n . 

g ni tion or wha.tever it may be. But, it 
is headed by Mt. tata Rao who happen ' 
to be th head of a State Electricity 

oard. Thi is a n body which has been 
inaugurated. And 0, ther~ ,is some moral 
commitment. Therefore, I want to know 
a to what the main recommendation of 
thi Conference were; and since th <;00-

ference wa in November which portions-
of the recommendations were impJement .. 
ed. 

SHRI CHANDRA SHEKHAR. 
fNGH: Sir, I am sorry to y that f<X' 

the pre nt situation Dr. . SubranlaniatDI 
SwaOlY hould take upon ,himself the res-
ponsibility of hi very notable contribu-
tion of the three years period. As far tbi 

eminar, th i , was not a governnlental 
eminar. It was a non-governmental 
body which organised thi Seminar but 
that do not mean that neces arv im-
portance to the recommendations of this 
Seminar hould not be given. The recom-
mendation of the Se1ninar have not 
r ached Us formally a ·· yet . . 

DR. SUBRAMANlAM SWAT\.fY: Sir. 
the conference was in November. 

SHRJ CHANDRA SHEKHAR SINGH: 
But . the Seminar constituted a glJlb -,;; m, 
n,ittec consisting of Dr. N Tata Ruo, Shri 
!. K. Saha and Shri Srivastava to £ina· 
tnittee con i ting of Dr. N. Tata Rao ' hri 
t r. They are already perhaps ~king 
steps to send thenl to us but in 90urse of 
reply to this question we tried to get somc-
thi ng from them and We have received 
the major recommendations of the Semi-
nar which reJate to some suggestions in 
th critical area of project management. 
SinCe we agree that this i a weak area 
we would certainly like "nggestions from 
a ny quarter bu in e backgroun of 
your nota Je contribution I would not 
dare to invite ugge tions from Dr. Sub. 
ratnania Swamy. We would like to avail 
of the experti e d ex erience of any· 
one concerning with this. In the project 
management of power sector, certain l'e-
comm ndation were already in the pro· 
c s of implementation because the ugge • 
ti ns had already got the attention of th 
Central Electrici.y Authority, S 01 
g tion are to be cons' red, by th 
orne by th tate Goyernment and 
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by the Government of India -- W~ ar 
in the precC$s of con idering the rel va nt 
p:lr(-; 0f Ihe ugg Hon. 

o UBR MAN! M SW MY: Sir 
in view of the fact that the recommenda~ 
li n reach ... d me Government onJy after 
I nt th Que ti n in March, about a 
conference in ovemb r attended by the 
Mini ter, I think, the Mini ter should me'. These are major recommendations 
tion ' would b laid on the Table of the 
Hou . 

SHRI CHANDRA SHEKHAR SINGH: 
. ir, the recommendation are here with 
me. These are major r commendation 
an.d . ~ the hon. Member i intere ted I 
:would end a copy of the same to him. I 
can even read. 

Major recommenq tion for action by 
N ~tional Co ncil of Power Utilities: 

]. National Council of P.ower utili-
tie must evolve national stand-
ard for execution time and co ·t 

timates in re pect of thermal 
projects and to the extent possi-
ble of Hydel project so that some 
uniformity i ob rved through-
OUt the country etc. 

2. ational Council of Power Utili· 
tie houldl effecti V'ely coordinate 
the indjvidual efforts being made 
by power utilitie in th fields of 

training re arch and d velop-
ment upgr ding of technology, 

quality control developing ' pro-
ject management Y tem, etc. 

3. CPU may go into the question 
of providing incentive to the per· 
sonnel respon ible for project exe-
cution during con truction tage 
to motivate them to take neces ary 
interest for the timely completjon 
of power project. 

4. NC U hould et up data bank 
and volve data collection ~y tem 
in re pect 0 equipment uppliers, 

contractor' performanCe, execu-
tion l' oblem.. e ecution time. 
engineering data, project co t etc. 

5. CP 
for foc 

neces ary action 
problems being 

e :peri nced by p wer utilised! by 
1m rop r upp y 0 equipment, 
material by Indian upplier and 
'volv ' con tructive lution to 

tackle the problems. 

hen th r~ ar , OUle ac ions to be take 
by Powe Utiliti and al 0 the tate 
Gov rnm nt · and the Government 0 

India. It i ' a long Ii t and for your b ne-
fit I will reque. them to nd a co y of 
the e rec mmendation to th hon. em .. 
ber. 

DR. SUBRAMA lAM SWAMY: Sir, 
although I con ider the Government v'fl1' 
incompetent but I con idec thi Miai ter 
very competent. I have nothing again t 
him. My econd question i thi: if a 
fact tha the hairman of the CPU, 
Mr. Tata Rao in the presence of t 
hon. Minister, made a blistering attac 
on the t up for Power in thv cQuntry? 
He said that We have copi d blindly .the 

lectricity uppJy Act of thtb United 
Kingdom. which ' i not valid ~or our 
country: and keeping Power on the Con-
current List. He m~ a confe ion on 
which I want Governm nt' re ction. He 

id1 there hould be uniform tariff rate 
all over the country: and that tr nsmi sio 
should b done through D. . line . M y 
I know wheth r it is a fact? 

THE MINI TER OF ENERGY (SHRI 
P. SHIV SHANKAR): There are two as-
p t of the que tion: one i with refer-
ence t leotri ity being in the concurrent 
Ii , but to be in the Union li. t. He did 

y that but I don' know whether he ha 
changed his view now. 

DR. SUBRAMANIAM SWA lY: After 
y u thr ,aten wilth di mi a1.. 

HRI P. SHIV SHANKAR: 0 nu. 
h re i th qu tion of di mis al? Pet-

hap you d not know anything about 
hi tenure r hi ' term of mc. Wh n ig-
norance i bli it] folly to be wi e ! 
That is one a peet of it; h did ay that 
1 tricity houJd b removed from the 

con urrenl Ii t and hould b included 
in the Union Ii t. But, Sir, ometime back 
wh n my pr dcce or wa tn ing the 
me ing 0 th variou Mini t r 0 

v er J think th re wa. h r Iy v ic 
in favour of it. ut thi i a moot point. 
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~uch . impor1ant thing cannot be settled 
on the b . • t the Chai m of the 
Utility Committee voices as hi own view: 

The econd part of it is on the que tion 
of tariffs. Though it was aid that there 

ould be uniform tariff rate---- also per ... 
sonally feel that it bould be so particul-
arly wh n it is upplied to other States.-
when it com to a question of practice, 
these who air their views in public, when 
it com upon rthem, observe them in its 
breach , I am sorry to say this. 

. DR. SUBRAMA lAM SWA1vIY: Why 
don't you enforce it as the Central Gov-
ernment? 

' S 1 SAlYE DRA NARAYAN. 
SINHA : , The Mini ter has rea lout a 
ong 1i t of rec mmendation. He should 
ave laid it on the Table of the House 

so 1hat We could haVe studied tbem and 
PUt our questions. 

However, in view of the impo:t.ulC'! of 
Energy for tindustrial and agricultural 
development is it not the anxiety , of the 
Government to ensure that the recom-
mendation are implemented earJy? Se.. 
.condly, i it a fact that the Chairman of 
the Council h.ad stated that the State Gov-

rnment should reimDurSe the los .of State 
lectricity Board on rural electrification? 

What is the Government's reaction there-
to? I !. 

SH,RT CHANDR SHEKHAR SINGH: 
Government hares the concern of the 
hon.. Member and the HOll ,to bring 
about every po sible. improvement in the 
power ituation, and adopt measure to 
effect improvemeIll1:s, a per the recom-
mendation of thi particular ominar. I 
would as or the hOD. Member that these 
are very well taken; all the e recommend,-
tion will be considered 'on their !llerits. 
Tn fact the Central Electricity Authority 
'has been doing thi very exercise on it 
own and as th body reiponsible in this 
particular matter, it ha to carry out the 
task, and i is ell on it job. It is dis-
cbarging it Te~ponsibility. 

The recommendation · of thi Seminar--
a of th . r inaT held by otb.er oT!!ani~ 
1ations-are ing co 'dered by the 

C. E . .A. and by the Ministry and we 
hall certainly adopt the relevant recoID-

meooajon. 

DR. SUBRAMANIAM SW~\{Y: What 
about r imbur ement? 

SHRI CHANDRA SHEKHAR SIN Gil: 
As 'for reimbursement ihis is a question 
which we cannot decide on our own. We 
have 1. tak into confidence the State 
Government. We certainly provide fin-
ance ,for the Rural Electrification Pro-
gramme. But there aJ'I certain losses 
which the lectricity Boards incur on this 
account and there is a uggestton ihaJt the 

tate Governments h6uJd reImburse the 
10 e bcurred because of the rural eJf"C-
trification programme. This is a recom-
mendation which We cannot adopt and 
decide on our OWD • We will have to tate 
jnto con ideration the views of the State 
Governments and we shall in futurel take 
the views of the State Governmellts on 
this particular issue. 

DR. SUBR4MANIAM SWAMY: 
When are you going to do this? 

. SHRI CHANDRA SHBKHAR SINGH: 
We will cedainly my to expedite tltis 
process as soon as possible. 

SHRI KRISHNA CHANDRA HAL-
DER: T would like to draw the attention 
of the hon. Minister to part '(b) of the 

. question in regard to the appointment of 
the Sub-Committee which ill look into the 
sy tem and the technical loopholes. I 
would like to kno whether any Sob-.. 
Committee has been formed to study the 
technical loopholes of the different thermal 
power station and what are the reuons 
for repeated break down in different ther-
mal power stations? Is it not due to f 1-
ty machine upptied by the BHEL to 
Santhaldihi Bandal and Thalcher and 
other power tation? What are the re-
medial measures proposed by the SemI. 
n and what remedial Dlea8Ures are you 
going to t e to stop the repeated break-
do n in different thermal power sta"onsfl 

SHRI CHANDRA SHEKHAR S GR: 
The Sub-Committee referred to by the 
hon. Member' in hi que iop. is a diffe-
rent nib-Co m:ittee. As I wa replying to 
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the ' Supplementary put !by Dr. ubrama-
niam Swamy, thi ub-Committce WIJ 
.constituted for the pwpo of finalising 
the recommendation of the emimar. But 
in any ca ,we are well aware of the 
d~jgn defiei Dei " and the problems whi h 
:these power station are facing. We can-
not outright, condemn the BHEL becau e 
they have Ito start production or these 
-equipment!!. At the initial stages, they are 
mo t likely to face som of the problem . 
But they .He trying their t a' they 
have ucec.ded 1m over oming the -diffi-
culties. ., yea~ go by there will certain-
ly be a 'd ~finite improvement in the pe r-
formance of the BBEL units. ow, about 
the que tion of San thaldihi, Bandal and 
Tba1cher ~nd some other power tatlon 
the defic ienc~. have been identified. 
There i a continou inter-action bet-
weep the CEA and the power Station of 
the BHEL, and the "BHEL is responding to 
the I suggesl:ions for removing the d~jgn 
de'fiqi nei t and improving the perform-
ance!. Thcle are other reasons also which 
I d(J Dot wamt to narrate on this occasion. 
But certainly, the design deficiencies to 
whifh the bon. Member has referred are 
verY much in our view and we are trying 
to inprovc: them a best a we can. 
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SHRI NAWAL !aSHORE SHARM : 
It is a motivated propaganda by an inte-
rested party. Why don't you ay that? 

~ ~Tq ~~~ : ~~T +rWr~l:T 

Q'UGT ~ I 

tifT ~ ir<9( f~ : 1l f~Cf~ 
CfiViT :qr~~T fco lf~ ~rft ~$ ~Tft:t 
~T ~ fen ~ ~.q) f~q'ij , m~-
f"liuI'T CflT ~q) \if1"rfT ~~ ~ 9A 
~if ~'(J ~fq; ~~ \3OT;{T ~ ~ 
0) ~ >:I ~ ~ t:f~) tf :q{1;:rT ~~-
Cf)"{ ~=t ~ tl ~T~ il ~, ~ ~ ofc1l f{~ 
~ , ~~ ~ ~~ Cfl1' ~ srR~T~ 
~T ~ . t ~ijCf)T lf~ lTCf~Gf ~1 

~ fEF \if) ~T , \1"1'Cf)T ~ ~ ~~ 
~ 0 m ~ ctT tfi"rftmn" ~ ~ 
~~n ~ ~~r fita fm Cftfl ~.rnn'( 

~ ~ ~ ~ ~Cfil ~ 'f'!~ 
Sf"fTCr ~ fttffir tf( ~1 ifR ~ 
~"n~ ~JAT 




